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AN HON. MEMBER : It was
withdrawn.

SHRI G. Y. KRISHNAN :
Withdrawn ? Okay .

Need to Reinstate Retrenched
Employees of Coffec Board

SHRI G. Y. KRISHNAN (Kar-
nataka) : Sir, now I rise to speak
about the need to reinstate all the
120 retrenched daily-wagers and the
Group D employees of the Coffee
Board thrown out of their jobs in-
discriminately and mercilessly.

Sir, in all public undertakings
and Government where utility
service is there, workers are taken
on daily wages or appointed casually
to meet the exigencies of work. The
executive is at liberty to take such
persons, local persons, to see that the
work does not suffer and it continues.
In the Coffee Board there are diff-
rent wings like the Propaganda
Wing, the Marketing Wing and
several other wings which take care
of the business of the Coffee Board-
To meet the exigencies the executive
will take local persons. The execu-
tive had taken local persons and
appointed about 500 to 600 persons,
and they have been continuing for a
sufficient period. After considering
their service, their siocerity and
honesty, their services were regulari-
sed by the executive, In spite of that
regularisation order issued by the
executive, now the present Govern-
ment has sent out neatly 120 persons
out from the Coffee Board. Thereby,
the families of those retrenched em-
ployees are on streets, and they are
almost on fast every day.

The employees who have been
thrown out like that approached the
court, the High Court. But the hon.
High Court also was not kind enough
to hear them. The hon. High Court
ordered them to go and approach
the Labour Court. Sir, the hon.
House knows what the plight of such
employees will be. If they go to the
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Labour Court, it takes its own time,
even years together, for stttlement.
That is why we have to see that those
employees and their families are
safeguarded. Let the Government,
the hon. Minister for Commerce
as well as the hom. Minister in
charge of plantations, take a lenient
view and see that those casual work-
ers who have been thrown out from
the Board are taken back and that
their families are relieved of their
difficulties.

Thank you very much.

Need to encourage Bidri Handicraft
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